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Pa71D81lt of Gratuit,. to .Retiriac 
omcers 

6329. SHRI RAM VILAS PASWAN: 
Will the Minater of LABOUR be 
pleased to state: 

(a) whether some representations 
have been received from the retiring 
olI.cers at his Ministry whom higher 
amount of gratuit7 admislible under 

the proviso to Rule ao (5) of the 
C.C.B. (Pension) Rules, 1972 bas been 
denied; and 

(b) if so, the reasons for not gran-
tini the higher amounts? 

THE MINISTER OF STATE IN 
THE MINISTRY OF LABOUR (SHRI 
T. ANJIAH): (8) and (b). A retired 
Under Secretary of this Ministry had 
represented for calculation of the 
amount of gratuity admissible to him 
under the proviso to Rule 50 (5) of 
the C.C.S. (Pension) Rules, 197.2. 
His request has been acceded to. 

Workers' EducatioD Scheme 

6330. SHRI G. ·Y. KRISHN.AN: Will 
the Minister of LABOUR be pleased 
to state: 

(a) whether there is any proposal 
under consideration to educate ~he 
workers under the National Adult 
Education Programme of the Minis-
try of Education; 

(b) it so, the programme ot Gov-
ernment in this regard; 

(c) whether Government are 
aWkre that Workers' Education Sche-
me is not functioning properly; and 

(d) if so, the remedial stepS Gov-
ernment are taking to improve its 
performance? 

THE MINISTER OF STATE TN THE 
MINISTRY OF LABOUR (SHRI T. 

ANJIAH): (a) and (b). The Central 
Board for Workers Edl1cationt an 
autonomous organisation under the 
Government of IndIa, has undertaken 

an Adult Eucation Programme in 
close collaboration \V'ith the ~dini.stry 
of Education. This scheme was start-
ed on 2nd Octobor, 1978 and it is 
being implemented intensiVEly in 
plantation and mining areas where 
illiteracy is comparatively more. As 
on 31st March, 1980, 15043 workers 
were participating in 60'1 adult literacY 
classes in 4:1 regional centres. 




